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DR.   G.   VUAYA   MOHAN   REDDY 
(Andhra  Pradesh): Corruption should  be 
dealt with a strong hand. 

SHRI KAPIL VERMA (Uttar Pradesh) : 
Government trying to throttle free press is a 
very very serious matter. Government must 
intervene and the papers must be restarted. 
The seal or lock put on the press should be 
broken and the press should be allowed to 
function. The editorial office should be 
opened. In the meanwhile, they can continue 
with the enquiry. If they want the account 
books, they can take them. But  the   press  
should  not be  disturbed. 

 

THE VICE-CHAIRMAN (SHRI M. A. 
BABY): I had requested you to speak on the 
Special Mention standing in your name. I 
requested you to speak on your Special 
Mention... {Interruptions)   ... 

SHRI JAGDISH PRASAD MATHUR 
(Uttar Pradeh): Sir, please give me one 
minute, on this issue. On behalf of my party.. . 

SHRIMATI JAYANTHI NATARA-JAN 
(Tamil Nadu): Sir, will you allow me also? I 
also want to speak.. . {Interruptions) .. . 

SHRI JAGDISH PRASAD MATHUR: I   
associate   fully.. . (Interruptions) 

SHRIMATI JAYANTHI NATARA-JAN: 
Sir, will you allow me? 

THE VICE-CHAIRMAN (SHRI M. A. 
BABY); No, we cannot convert this into   a 
discussion. 

SHRI JAGDISH  PRASAD  MATHUR: 
Sir, association you have been allowing. On 
behalf of my party, I want to associate fully 
with the sentiments expressed   by   my   
friend. 

THE VICE-CHAIRMAN (SHRI M. A    
BABY):   That  is  sufficient. 

SHRI  JAGDISH   PRASAD MATHUR; 
No. Why hurry? You have been allowing it. I 
actually condemn the Government action on 
sealing the press. If they have done anything 
wrong, the law should take the proper course. 
The press should be opened and the journalists 
should be .allowed   to   work. 

Demand for  abolition of practice of carrying  
Night-Soil  on  human  heads 
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SHRI SANTOSH        BAGRODIA 
(Rajasthan):   More   and  more  souchalayas 
should   be   built. 

THE VICE-CHAIRMAN (SHRI M, A, 
BABY); I don't think there is any difference 
of opinion among Members on, this particular 
issue. The whole House associates   with   
this. 

SHRI P. K. KUNJACHEN (Kerala): I  also  
associate. 

Provision   of   water   and    electricity   in 
Deogarli, Bihar 

 


